IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF DECEMBER, 2022

PREVIOUS INS?’ITUTION DISPOSAL CLOSING
KIND OF CASES BALANCE DB SB| TOTAL DB sB| TOTAL|BALANCE
MAIN CASES :- 01.12.2022 Ll
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 13123] 0 3 58 61] 0 0 18 18 13166
2 CIVIL SECOND APPEAL 5486] 0 0 40 401 0 0 9 9 5517
3 EXECUTION FIRST APPEAL 95| 0 0 0 0] 0 0 0 0 95
4 EXECUTION SECOND APPEAL 28] 0 0 0 0] 0 0 0 0 26
5 CIVIL MISC. APPEAL 35288| 0] 39| 510/ 549] 0] 26 69 95| 35742
6 CIVIL REVISION 810] 0 0 19 19] 0 0 10 10 819
7 CIVIL REVIEW 892] 0 5 10 150 0 11 24 35 872
8 INCOME TAX REFERENCE o] 0 0 0 0] 0 0 0 0 0
9 OTHER TAX REFERENCE 128] 0 0 0 o] o 1 0 1 127
TAX CASES o] 0 0 0 0] 0 0 0 0 0
CUSTOM APPEAL 12] 0 0 0 0] 0 0 0 0 12
INCOME TAX APPEAL 343| 0 0 0 o] 0 1 0 1 342
WEALTH TAX APPEAL o] o 0 0 o] o 0 0 0 0
SALES TAX REVISON 857|] 0 0 58 58] 0 0 T2 72 843
TESTAMENTARY CASES o] o 0 0 0] 0 0 0 0 0
COMPANY PETITION 8]l 0 0 0 0] 0 0 0 0 8
COMPANY EXECUTION PETITION o] o 0 0 o] o 0 0 0 0
COMPANY APPEAL 8l 0 0 0 0] 0 0 0 0 8
COMPANY APPLICATION 136] 0 0 3 3] 0 0 1 1 138
COMPANY SUIT 12] 0 0 1 11 O 0 0 0 13
COMPANY LIQUIDN. CASES 43| 0 0 0 o] 0 0 2 2 41
ELECTION PETITION 5] 0 0 0 0] 0 0 0 0 5
SPECIAL APPEAL (CIVIL) 39] 0 4 0 4 0 2 0 2 41
SPECIAL APPEAL (WRITS) 2431] 0| 44 0 44] 0| 128 0| 128 2347
CIVIL CONTEMPT 4716] 0| 27 69 96] 0| 45 56 101 4711
CIVIL WRITS 98772| 0| 132| 1658| 1790] 0| 58| 615| 673 99889
RECRIMINATION PETITION 0] O 0 0 0] 0 0 0 0 0
CROSS OBJECTION 671] 0 1 5 6] o 0 1 1 676
CIVIL REFERENCE 6] 0 0 0 ol o 0 0 0 6
CIVIL TRANS. APPLICATION 493 0 0 36 36| 0 0 28 28 501
CIVIL MISC. APPLN. (WAKF TRIBUNAL) 28] 0 0 8 8l 0 0 0 0 36
TOTAL (A) 164428| 0| 255| 2475| 2730| 0] 272] 905| 1177| 165981
CRIMINAL SIDE:-
1 MURDER REFERENCE 1] o 0 0 ol o 0 0 0 11
2 CRIMINAL APPEAL 27306) 0] 23| 138| 161] 0] 12 70 82] 27385
3 CRIMINAL REVISION 13248| 0 0 96 96| 0 0 34 34] 13310
4 CRIMINAL MISC. PETITION 23589 0 0| 490 490| 0 0| 225/ 225| 23854
(U/S 482 CR.P.C))
5 CRIMINAL MISC. BAIL 3134 0 of 964 964] 0 0| 1074| 1074 3024
(U/S 438 & 439 CR.P.C.)
6 CRIMINAL CONTEMPT 18] 0 0 0 o] 0 0 0 0 18
T CRIMINAL REFERENCE 1 0 0 0 ol 0 0 0 0 1
8 HABEAS CORPUS 41] 0| 20 0 20] 0| 36 0 36 25
9 CRIMINAL LEAVE TO APPEAL 1609] 0 0 29 29| 0 0 7 7 1631
10 CRIMINAL WRITS 1629| 0 7| 162 169] 0 18 143 161 1637
11 CRIMINAL REVIEW 11 0 0 0 ol o 0 0 0 1
TOTAL (B)| 70587| o] 50| 1879| 1929| o| 66| 1553| 1619 70897
TOTAL (A+B) 235015] 0| 305| 4354| 4659| 0| 338| 2458| 2796| 236878
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF DECEMBER, 2022

REVI INSTITUTION DISPOSAL CLOSING
Hilis. KINDOF GASES aaLance [FBT Da] e[ ToTa| Fe[ o[ 8 TOTALlBALANCE
MISC. CASES :- 01.12.2022 31.12.2022
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5454| 0| 27 94| 121] o] 40 48 88 5487
2 |BAIL & STAY IN CRL.REVISION 5088| 0 0 61 61l 0 0 31 31 5118
3 |BAIL & STAY IN CRL.MISC.PET. 20950] 0 0| 418| 418] 0 0| 192 192 21176
4 [BAIL&STAY IN CRL.TRAN. PET. & CR 1228 0 ofl 138] 138] 0 0 84 84 1282
5 |BAIL & STAY IN CRL.CONT.PET. oj 0 0 0 o] 0 0 0 0 0
6 |BAIL & STAY IN CRLLA 18] 0 0 1 1 0 0 0 0 19
7 [CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 7101 0 0 24 o 1 12 1 s
TOTAL (C) 33448 0| 27| 736] 763] 0] 41| 367 408 33803
2 CRIMINAL TRANSFER 86| 0 0 4 4] 0 0 2 2 88
3 STAY IN HABEAS CORPUS 4] 0 0 0 0] 0 1 0 1 3
TOTAL (D) 90| 0 0 4 4] 0 1 2 3 91
TOTAL (C+D) 33538] 0| 27| 740 767 0] 42| 369| 411 33894
TOTAL (A+B+C+D) 268553| 0| 332| 5094| 5426| O] 380| 2827] 3207| 270772
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAYINI. T. APPEAL 45| 0 0 0 o] o 0 0 0 45
2 |STAY IN W.T. APPEAL / CUSTA 9] 0 0 0 0] 0 0 0 0 9
3 [STAY IN O. T. REFERENCE 116] 0 0 0 0] O 0 0 0 116
4 [STAY INS. T. REVISION 699| 0 0 50 50] 0 0 87 87 662
5 [STAY IN CIVIL IST APPEAL 4524| 0 2 50 52| 0 0 12 12 4564
6 |STAY IN CIVIL 2ND APPEAL 2523 0 0 38 38| 0 0 10 10 2551
7 [STAY IN EXE. FIRST APPEAL 98] 0 0 0 0] 0 0 0 0 98
8 |STAY IN EXE. 2ND APPEAL 251 0 0 0 0] O 0 0 0 25
9 |STAY IN C. M. APPEAL 10045 0| 29| 124 153] 0] 12 40 92 10146
10 |STAY IN CIVIL REVISION 727] 0 0 ;g 171 0 0 9 9 735
11 |STAY IN CIVIL CONTEMPT 18] 0 0 0 0] 0 0 0 0 18
12 [STAY IN SPL. APPEAL (CIVIL) 25| 0 4 0 4 0 2 0 2 27
13 [STAY IN CIVIL TRANS. APPLN. 476] 0 0 28 28] 0 0 28 28 476
14 |STAY IN COMPANY CASES 12| 0 0 1 1 0 0 0 0 13
15 |STAY IN SPL. APPEAL (WRIT) 2031] 0| 43 0 43] 0| 110 0] 110 1964
16 [STAY IN WRIT PETITION 58981| 0| 101| 1506| 1607| 0| 32| 530| 562 60026
TOTAL (E) 80354| 0| 179] 1814| 1993] o] 156| 716] 872] 81475
2 CIVIL MISC. APPLICATIONS 5083] of 22 88| 110] o =20 75 95 5098
3 | CIVIL MISC. CASES U/S-5 12018] 0f 50/ 262] 312] o] 43| 48 91] 12239
4 EXE. MISC.APPLICATION ol o 0 0 ol o 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 1 0 0 0 0] o 0 0 0 1
TOTAL (F) 17102) 0] 72| 350 422| o] 63| 123] 186] 17338
TOTAL (E+F) 97456| 0] 251] 2164| 2415] o] 219] 839] 1058| 98813
TOTAL (C+D+E+F) 130994] 0] 278| 2904| 3182] o| 261| 1208| 1469| 132707
GRAND TOTAL (ATOF) 366009] 0] 583] 7258| 7841| 0] 599| 3666] 4265| 369585
Dt.: 10-01-2023 12:47

% %%



